
CAT! J/13 

CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A.NO. /549/93 

DATE OF DECIStON 15/03/2000 

Shri Mohmrnad Raiyab 	 Petitioner 

Advocate for the Petitioner {sj 

Versus 

lJfliOfl of India & ors. 	 Respondent 

Mr .T.S .Shevde 	 Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr. 7, ,c jcannan 
	Member (j) 

The Hon'ble Mr. 

J liD G MEN T 

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not 2 

, Whether their Lerdships wish to see the fair copy of the Judgment  

4, Whether it needs to be circulated to other Benches of the Tribunal ? 



/' I ' , 	
- 2 - 

 

Shri Mohrinad Raiyab, 
Electircal Signal Maintenance 
Western Railway, Than Station, 
Surendrangar. 	 ......•• 	Applicant, 

VERSUS 

Union of India, notice to be 
served throuh the General Manager, 
Western Railway, Chruchgate, 
Borray : 400 020. 

Divisional Railway Manager(R) 
Western Railway, Kothi Compound 
Rajkot. 

Sr. Dlvii. Signal & Telecom Engineer 
Western Railway, Rajkot. 

. Asst. Signal TelecoT Engineer, 
Western Railway, Rajkot. 

Cheif Sinal Inspector, 
Western Railway, Surendranagar. ...... 	Resoondens. 

Advocate : Mr.T.S.5hevde ) 

ORAL ORDER 

o.J ./549/93 
DATE : 15/03/2000 

Per : Hon'hle Shri P.C.Kannan : Member (j) 

The Applicant is not present. It seems that the applicant 

is not inte e±ed inthe prosecution of the matter. Dismisspd for 

default. 

P,C.Kannan ) 
Mem- er (j) 


